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*Th' Wfthjn tnt.. 	 for applicant at length. Also heard Addl. 
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C.G.S.0 flrA.K.Choudhury for the respondents. 

• 	 At the request of' learned counsel or the 

:afed 	 ,. 	 petitioner, as he desires - to take. further 

Q 	instructionadjourned for admission to 
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0 118 94. 	Iearned counsel Mr.M.Chanda for the 

aplicant seeks f- permission for wIthdrawal' 

of application. The application allowed to be 

oL L& 	withdrawn. No order as to costs. Addl,C.GS.0 

Mr.A.K.Choudhury for the respondents is 

present. 
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